
GOVERNMENT OF INDIA
MINISTRY OF HOME AFFAIRS

RAJYA SABHA
UNSTARRED QUESTION NO.1960
TO BE ANSWERED ON THE 11TH MAY, 2016/VAISAKHA 21, 1938 (SAKA)

PACT WITH OTHER COUNTRIES REGARDING MONEY LAUNDERING, TERROR FUNDING, ETC.

1960.	SHRI K.C. TYAGI:
SHRI P. BHATTACHARYA:
SHRI KIRANMAY NANDA:
SHRI RAMDAS ATHAWALE:

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether India has entered into a pact with other countries to share the mutual flow of information pertaining to money laundering and terror funding, etc.;

(b) if so, the details thereof; and

(c) the action plan being taken by the concerned countries in this regard?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARATHIBHAI CHAUDHARY)


(a) to (c):	Financial Intelligence Unit - India (FIU-IND) has signed Memorandum of Understanding (MoU) with 30 counterpart FIUs of other countries for sharing the information pertaining to money laundering and terror funding.
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FIU-IND is also a member of Egmont Group of FIUs, an international organization with a membership of 151 FIUs. Besides, India  is also a member of the Financial Action Task Force (FATF), an intergovernmental body which makes recommendations relating to combating money laundering,  terrorist financing and serious tax offences.  India participates in various regional/global meetings to put India’s position with regard to steps taken to combat money laundering and terrorist financing.  
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